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PREFACE

This Publication contains a brief resume of work done in the
Fifteenth Lok Sabha during the Second Session i.e. from the
2 July, 2009 to 7 August, 2009.

New DELHI;
October, 2009 P.D.T. ACHARY,

Asvina, 1931 (Saka) Secretary-General.
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1. DURATION OF SESSION
(2nd Session of 15th Lok Sabha)

1. Date of Commencement : $2 July, 2009

2. Date of Adjournment sine die : *7 August, 2009

3. Date of prorogation : 11 August, 2009

4. Total number of days of Session : 37

5. Number of Actual days of Sittings : 26

6. Number of hours of sitting : 162 hours 11 minutes

$ The first sitting commenced with the playing of National Anthem.
* The sitting ended with the playing of National Song.

1



(Buissed pue
uol}eIapISU09)
60028t

eyqes eAley Aq
passed se ‘600z I'g
uoneonpg Alosindwod
pue 8ai4 0} uaip|iyo

pessed — € AN 600C°L'LE 600C°L'CC — jowbry eyl g
(Buissed pue 6002 ‘Ii'g
uolelapisuod) (z "oN) uoneudoiddy

pessed — — €0 0 6002 LYl — 600C° L'V puewileyr syl
(Buissed pue
uoljelapisuoo) 6002 ‘Ii'g (Z "ON)

pessed — — €0 0 6002 LtL — 6002 LtL uonendolddy eyl ¢
(Buissed pue 600z ‘Ing
uolelapisuod) ¢ "ON (sAemjiey)

pessed — — €0 0 600C°L'6 — 600C°L'6 uopendoiddy 8yl g
(Buissed pue
uol}eIapISu09)

pspuswe 6002°L°/C 6002 ‘g

se ‘passed 1€ cv 6t 6 6002 LT — 6002°L9 (z "oN) ®oueuId BYL |
N H
6 8 L 9 S 14 € 4 3
(euqes eAley
pauied pejqe)} eyqes  Aq pessed |ig
sjusw sjuswi 3o ul JO @seo ul) uoionp
sylewoay -puswe -puswe uoissnosip  9|geL 8y} uo -oJjul "'ON
/ssaiboid 40 'ON JO0 'ON uayel swil  jo eeg  Buikel jo sjeq 0 8jeqg lgeyjoepl IS

s||ig Juswuianoo (1)
sT1g 2



(Buissed pue
UoIJelapISU0D) 6002 ‘ll'g (Juswpuawy)
pessed — — Gso | 6002°'8'9 — 60028V shemjiey ons 8yl

eyqes efley
Kq passed se ‘600z

(Buissed pue ‘Ing (Juswpuawy

uol}eIapISU0D) UIUIN-paIpuny

pessed — — GS 1 6002°8'v 6002°8'¥ — 8UQ) UOHNIISUOD BY L
6002 ‘g

(yuswpuawy) elpu
10 pleog 8bueyoxgy

Buipuad — — — — — 600C'8°€ pue senunoeg 8y

6002 ‘l'g (Juswpuawy)

Buipuad — — — — — 6002°8'¢ sjsnJ] uelpuj syl

Buipued — — — — — 6002'8°€ 6002 ‘lllg seluedwo) ay |

6002 ‘lig [eunqu L

Buipuad — 8 — — — 600C°L°LE usal9 |[euoheN 8yl

6002 ‘g

(yuswpuawy) uoneiodio)

Buipuad — — — — — 6002°L°LE aoueunsu| 8j7 8yl
Buissed pue

(uonesapisuod) 600z ‘I

Buipuad — 8 oL 0 6002'8°9 — 6002°L'8¢ (Juswpuswy) Jeqany 8y
(Buissed pue

uolelapisuod) 6002 ‘II'g (£°ON)

passed - - €0 0 600C°L'€C - 600C°L'€C uoneudoiddy sy



Buipuad

Buipuad

Buipuad

Buipuad

6002'8°.L

6002'8°.L

6002'8°.L

6002'8°.L

6002 ‘Il'g
eipul Jo Ajoyiny
spod puet eyl

6002 ‘g
(juswpuawy) suonnysu|
|euoneonpg Ajloulp Joy
UoISSIWWOY [BUOHEN 8Y L

6002 ‘g
(juswpuswy) adoueInsu|
aye1g seafkojdwg ay |

6002 ‘II'g (Juswpuswy)
uonesuadwo)
S,UBWNIONN BYL

‘81

L

91

gl

6

€

4




o M 0N -

SUMMARY

Bills pending at the end of last Session

Bills introduced

Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid on the Table

Bills passed by Rajya Sabha and returned by Lok Sabha
with amendments

Bills returned by Rajya Sabha with amendments and laid
on the Table of Lok Sabha

7. Bills passed

8. Bills in respect of which amendments made by

10.
1.
12.
13.
14.
15.
16.
17.

18.
10.
20.

Rajya Sabha were agreed to by Lok Sabha

Bills negatived

Bills withdrawn

Bills—Part discussed

Motions for adjournment of debate on the Bills adopted
Bills referred to Select Committee

Bills referred to Joint Committee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills originated in and referred to Joint Committee by
Rajya Sabha in respect of which motion for concurrence
were adopted by Lok Sabha

Bills referred to Standing Committees by Chairman/Speaker
Bills reported by Standing Committees

Bills pending at the end of Second Session of Fifteenth
Lok Sabha

Nil
16
Nil

Nil

Nil

Nil
Nil
Nil

Nil
Nil
Nil
Nil
Nil

Nil
Nil
Nil
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SUMMARY
(PRIVATE MEMBERS' BILLS)

Bills pending at the end of the last session
Bills introduced

Bills withdrawn

Bills negatived

Bills removed from the Register of Pending Bills
Bills part—discussed

Bills pending at the end of the Session vide para
No. 498 of Bulletin-Part II, dated 19.8.2009

12

NIL

30
NIL
NIL
NIL

30
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5. DIVISION

Sl. Date Subject matter Brief Final Remarks
No. question Result
on which
Division
was sought
1. 4.8.2009 The Constitution (One Motion for  Ayes: 383 Adopted
Hundred and Ninth) consideration Noes: 000
Amendment Bill, Abst: 000
2009
2. 4.8.2009 The Constitution (One Consideration Ayes: 357 Adopted
Hundred and Ninth) of Clause 2  Noes: 000
Amendment Bill, Abst: 000
2009.
3. 4.8.2009 The Constitution (One Consideration Ayes: 390 Adopted
Hundred and Ninth) of Clause 1 Noes: 000
Amendment Bill, Abst: 000
2009
4. 4.8.2009 The Constitution (One Motion for ~ Ayes: 390 Adopted
Hundred and Ninth) passing Noes: 000
Amendment Bill, Abst: 000

2009

16
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No.
No.
No.
No.
No.

MOTIONS UNDER RULES 191 AND 342

SUMMARY
of notices received
of motions admitted
of motions discussed
of discussions completed

of motions remained part-discussed

25

467
195

Nil
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9. OBITUARY REFERENCES

Sl.  Name of Member Date of Date of obituary Time Taken
No. Death references H. M
1. Shri Shiv Charan Mathur 25.06.2009
(Member, Third and Tenth
Lok Sabhas) 2.07.2009 00 06
2. Shri Fasi-ur-Rehman 25.06.2009
Munnan Khan
(Member, Ninth Lok Sabha)
3. Dr. Madan Prasad Jaiswal 20.02.2009 7.07.2009 00 04
(Member, Eleventh, Twelfth
and Thirteenth Lok Sabhas)
4. Shrimati Gayatri Devi 29.07.2009 31.07.2009 00 04

(Member, Third, Fourth and
Fifth Lok Sabhas)

28



—
e

© ® N o g k& 0 DN~

10. PANEL OF CHAIRMEN
(As on 5.6.2009)

Shri Basudeb Acharia

Shri P.C. Chacko

Smt. Sumitra Mahajan

Shri Inder Singh Namdhari

Shri Franscisco Sardinha

Shri Arjun Charan Sethi

Shri Raghuvansh Prasad Singh
Dr. M. Thambidurai

Shri Beni Prasad Verma

Dr. Girija Vyas
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11. PAPERS LAID ON THE TABLE

(@) By the Government 1429
(b) By Private Members Nil

30
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12. QUESTIONS

STARRED QUESTIONS

Number of Questions put down in
Question Lists for oral answer

Number of Questions orally answered
SHORT NOTICE QUESTIONS

Number of Questions put down in
Short Notice Question List

Number of Short Notice Question
Orally answered

Number of Short Notice Question
laid on the Table of the House

UNSTARRED QUESTIONS

Number of Questions put down in
Question Lists for written answers

Number of Questions for which
written answers were laid on the
Table including those put down
for oral answers but were not
called for answers or the Member
was absent.

500

87

NIL

NIL

NIL

4894*

5307

* Excluding 2 Unstarred Questions deleted.
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SUMMARY

(Private Members’ Resolutions)

No. of Resolutions received
No. of Resolutions discussed
No. of Resolutions adopted
No. of Resolutions withdrawn
No. of Resolutions negatived

No. of Resolutions on which debate
was adjourned

No. of Resolutions part-discussed
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NIL

NIL

NIL
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SHORT DURATION DISCUSSIONS UNDER RULE 193 ON
MATTERS OF URGENT PUBLIC IMPORTANCE

SUMMARY
No. of notices received : 100
No. of discussions admitted
No. of discussions held

No. of discussions completed

- w s~ b

No. of discussions remained
part-discussed

Total time taken : 17 Hrs. 38 Min.

37
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16. STATEMENTS

(i) Statements made/laid by Ministers under Rule 372 during
Second Session of Fifteenth Lok Sabha

Sl. Brief Subject Name of Minister Date Time taken
No. H. M.

1 2 3 4 5

1. Regarding the first anniversary Shri S.M. Krishna 7.7.2009 00 01
of the attack on Indian Embassy
in Kabul on 7 July, 2008.

2. Regarding significant develop- Shri S.M. Krishna 9.7.2009 00 04
ments in our neighbourhood.

3. Regarding the visits to Italy, Dr. Manmohan 17.7.2009 00 09
France and Egypt. Singh
4. Correcting the reply given on Shri Mullappally 21.7.2009 00 01

7.7.2009 to Starred Question Ramachandran
No. 48 by Shri Rudra Madhab
Ray and Dr. Prasanna Kumar
Patasani, M.Ps regarding
'Modernization of Police Forces'.

35, Regarding recent visits to India Shri S.M. Krishna 21.7.2009 00 28
by the Secretaryof State of the
United States of America,
Ms. Hillary Clinton.

6. Regarding certain alleged Shri P. Chidambaram 23.7.2009 00 04
discrepancies in the Budget
documents.

7. Decision taken by the board ShriS. Jaipal Reddy 28.7.2009 00 05
of Delhi Metro Rail Corporation
(DMRC) on the basis of the
report of high-level committee
that enquired into the accident at
the DMRC construction site
on 12.7.2009.

8. Import of raw and white/refined Shri Sharad Pawar  31.7.2009 00 03
sugar.

* Laid a copy (Hindi and English versions) of the Indo-US Joint Statement dated 20.7.2009.
$The Chair allowed some members to seek clarification on the statement.

39
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2

3

4

5

10.

11.

Regarding supply of gas to
Power Project at Dadri, District
Gautam Budh Nagar, U.P.

Correcting the reply given on
7.7.2009 to USQ No. 432 by
Shri Ahir Vikrambhai Arjanbhai
Maadam, M.P. regarding 'Mega
City and Desert Area Policing”
and reasons for delay in correcting
the reply.

Correcting the reply given on
21.7.2009 to USQ No. 2360 by
Shri (Capt.) Jai Narayan Prasad
Nishad, M.P. regarding "Tour by
MCD Officials” and reasons for

delay in correcting the reply.

Shri Murli Deora

Shri Mullappally
Ramachandran

Shri Mullappally
Ramachandran

3.8.2009

4.8.2009

4.8.2009

00 07

00 01

00 01




(ii) Statements made/laid by Ministers under Direction 73A of
Directions by the Speaker during Second Session of
Fifteenth Lok Sabha

Sl
No.

Brief Subject

Name of Minister

Date Time taken

H. M.

1

2

4 5

1.

2.

*3.

*4

*5.

Status of implementation of the
recommendations contained in
the 63rd Report of the Standing
Committee  on Information
Technology on Demands for
Grants (2008-09), pertaining to
the Ministry of Information and
Broadcasting.

Status of implementation of the
recommendations contained in
the 27th Report of the Standing
Committee on Chemicals and
Fertilizers, pertaining to the
Department of Fertilizers, Ministry
of Chemicals and Fertilizers.

Status of implementation of the
recommendations contained in
the 43rd Report of the Standing
Committee on Agriculture on
Demands for Grants (2008-09),
pertaining to the Department of
Agricultural  Research  and
Education (DARE), Ministry of
Agriculture.

Status of implementation of the
recommendations contained in
the 181st and 200th Reports of
the Standing Committee on
Science and Technology,
Environment and Forests on
Demands for Grants (2007-08,
respectively), pertaining to the
Ministry of Earth Sciences.

Status of Implementation of the
recommendations contained in
the 98th Report of the Standing
Committee on Transport, Tourism

Dr. S.
Jagathrakshakan

Shri Srikant Kumar

Jena

Prof. K.V. Thomas

Shri Prithviraj
Chavan

Shri Praful Patel

7.7.2009 00 01

9.7.2009 00 01

14.7.2009 00 01

15.7.2009

00 01

23.7.2009 00 01

*Laid a copy (Hindi and English versions) of the statement.
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1 2 3 4 5

and Culture on Action Taken by the
Government on the recommenda-
tions/observations of the Committee
contained in 83rd Report on the
'Functioning of Commission of
Railway Safety'.

*6. Status of implementation of the  Shri Sultan Ahmad 24.7.2009 00 01
recommendations contained in
the 126th Report of the Standing
Committee on Transport, Tourism
and Culture on action taken by the
Govemment on the recommendations/
observations contained in 119th
Report of the Committee on Demands
for Grants (2007-08) (Demand No. 92),
pertaining to the Ministry of Tourism.

*7. Status of implementation of the  Shri Sultan Ahmad 24.7.2009 00 01
recommendations contained in
the 136th Report of the Standing
Committee on Transport, Tourism
and Culture on Demands for Grants
(2008-09) (Demand No. 93),
pertaining to the Ministry of Tourism.

*8 Status of implementation of the Shri A.K. Antony 27.7.2009 00 01

recommendations contained in the
30th and 31st Reports of the
Standing Committee on Defence on
'Status of Married Accommodation
Project in Defence and Allied Services;
and Stress Management in Armed
Forces', respectively.

*9 Status of implementation of the  Shri Vilasrao 30.7.2009 00 01

205th Report of the Standing Deshmukh

Committee on Industry on action

taken on the 202nd Report on

Demands for Grants (2007-08),

pertaining to the Department of

Public Enterprises, Ministry of

Heavy Industries and  Public

Enterprises.

*10. Status of implementation of the  Shri Salman 30.7.2009 00 01
recommendations contained in the  Khurshid
39th Report of the Standing
Committee on Social Justice and
Empowerment on Demands for
Grants (2008-09), pertaining to the
Ministry of Minority Affairs.

*Laid a copy (Hindi and English versions) of the statement.
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1 2 3 4 5

*11. Status of Implementation of the = Smt. Panabaka 30.7.2009 00 O1
recommendations contained in Lakshmi
the 35th Report of the Standing
Committee on Labour on "General
condition of weavers in the
couny — A case study of
concentration zone of weavers",
pertaining to the Ministryof Textiles.

*12. Status of implementation of the = Smt. Panabaka 30.7.2009 00 01
recommendations contained in Lakshmi
the 33rd Report of the Standing
Committee on Labour on
"Development  Schemes for
Handicrafts Sector", pertaining
to the Ministry of Textiles.

*13 Status of Implementation of the  Shri Kapil Sibal 3.8.2009 00 01

recommendations contained in
the 196th Report of the Standing
Committee on Human Resource
Development on University and
Higher Education, pertaining to the
Department of Higher Education,
Ministry of Human Resource
Development.

*14. Status of implementation ofthe  Shri Sharad Pawar 4.8.2009 00 01

recommendations contained in
the 28th and 38th Reports of the
Standing Committee on Agriculture
on Demands for Grants (2007-08
and  2008-09, respectively),
pertaining to the Department of
Agricultural Research and Education
(DARE), Ministry of Agriculture.

*15. Status of implementation ofthe  Shri Sharad Pawar 4.8.2009 00 01

recommendations contained in
the 29th and 39th Reports of the
Standing Committee on Agriculture
on Demands for Grants (2007-08
and 2008-09, respectively), pertaining
to the Department of Animal
Husbandry, Dairying and Fisheries
(DADF), Ministry of Agriculture.

*16. Status of implementation of the Shri Mullappally 4.8.2009 00 01

*Laid a copy (Hindi and English versions) of the statement.
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2

3 4

7.

*18.

*19.

*20.

*21.

recommendations  contained in
the 140th Report of the Standing
Committee on Home Affairs on
Action Taken by the Government
on the recommendations/observations
contained in the 132nd Report on
Demands for Grants (2008-09),
pertaining to the Ministry of
Home Affairs.

Status of implementation of the
recommendations contained in
the 137th Report of the Standing
Committee on Home Affairs on
rehabilitation of J&K Migrants,
pertaining to the Ministry of
Home Affairs.

Status of implementation of the
recommendations contained in
the 23rd Report of the Standing
Committee on Petroleum and Natural
Gas on "Oil Refineries—A Critique”,
pertaining to the Ministry of Petroleum
and Natural Gas.

Status of implementation of the
recommendations contained in
the 45th Report of the Standing
Committee on Agriculture on Action
Taken by the Government on the
40th Report of the Committee on
Demands for Grants (2008-09),
pertaining to the Ministry of Food
Processing Industries.

Status of implementation of the
recommendations contained in
the 77th Report of the Standing
Committee on Finance on Demands
for Grants (2008-09), pertaining to
the Ministry of Corporate Affairs.

Status of implementation of the
recommendations  contained in
the 40th and 41st Reports of the
Standing Committee on Railways
on "Review of Plan Performance
and 11th Five Year Plan Projections”
and "Review of Special Railway
Safety Fund", respectively, pertaining
to the Ministry of Railways.

Ramachandran

Shri Ajay Maken 4.8.2009

Shri Jitin Prasada 4.8.2009

Shri Subodh Kant 6.8.2009
Sahai

Shri Salman 6.8.2009
Khurshid

Shri K.H. Muniyappa 7.8.2009

00

00

00

00

00

01

01

01

01

01

*Laid a copy (Hindi and English versions) of the statement.
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1 2 3 4 5

*22. Status of implementation of the  Shri Vilasrao 7.8.2009 00 01

recommendations contained in  Deshmukh

the 198th Report of the Standing

Committee on Industry on Action

Taken Report on Professionalization

of Boards of CPSEs, pertaining to

the Department of Public Enterprises,

Ministry of Heavy Industries and

Public Enterprises.

*23. Status of implementation of the Shri Kapil Sibal 7.8.2009 00 01
recommendations contained in the
207th Report of the Standing
Committee on Human Resource
Development on Demands for
Grants (2008-09) (Demand No. 58),
pertaining to the Department of
Higher Education, Ministry of
Human Resource Development.

* Laid a copy (Hindi and English Versions) of the statement.



(iii) Statements regarding Government Business made/laid by
Ministers during Second Session of Fifteenth Lok Sabha

Sl Brief Subject Name of Minister Date Time
No. Taken
H. M.
1. Government business for the Shri Pawan Kumar 3.7.2009 00 06
week commencing the 6th July, Bansal
2009.
2. Government business for the Shri Pawan Kumar 10.7.2009 00 04
week commencing the 13th July, Bansal
2009.
3. Government business for the Shri Pawan Kumar 17.7.2009 00 08
week commencing the 20th July, Bansal
2009.
4. Government business for the Shri Pawan Kumar 24.7.2009 00 06
week commencing the 27th July, Bansal
2009.
5. Government business for the Shri Pawan Kumar 31.7.2009 00 06

week commencing the 3rd August,
2009.

Bansal
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(v) Statement showing the time lost owing to interruptions and
adjournment of the House during Second Session of
Fifteenth Lok Sabha

Date Time Lost due to Time Lost due to Remarks
Interruptions Adjournment of the
House following
Interruptions

H. M. H. M.

1 2 3 4

02.07.2009 O 08 4 28 Due to interruptions, House was
adjourned at 11.22 hrs. to meet
again at 11.40 hrs.

Interruptions started at 11.41
hrs. and continued upto 11.43
hrs. At 11.43 hrs., due to
interruptions, House was
adjourned to meet again at
12.00 hrs.

Interruptions started at 14.01
hrs., and continued upto 14.07
hrs. At 14.07 hrs., due to
interruptions, House was
adjourned for the day.

07.07.2009 O 05 0 19 Interruptions started at 12.06
hrs. and continued upto 12.11
hrs. At 12.11 hrs., due to
interruptions, House was
adjourned to meet again at
12.30 hrs.

13.07.2009 O 01 0 18 Interruptions started at 12.41
hrs. and continued upto 12.42
hrs. At 12.42 hrs., due to
interruptions, House was
adjourned to meet again at
14.00 hrs.

15.07.2009 O 01 0 20 Interruptions started at 11.09
hrs. and continued upto 11.10
hrs. At 11.10 hrs., due to
interruptions, House was
adjourned to meet again at
11.30 hrs.
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1

4

16.07.2009

23.07.2009

28.07.2009

29.07.2009

0

0

0

06

02

04

54

51

22

41

Interruptions started at 11.00
hrs. and continued upto 11.03
hrs. At 11.03 hrs., due to
interruptions, House was
adjourned to meet again at
11.15 hrs.

Interruptions started at 11.15
hrs. and continued upto 11.16
hrs. At 11.16 hrs., due to
interruptions, House was
adjourned to meet again at
12.00 hrs.

Interruptions started at 12.00
hrs. and continued upto 12.01
hrs. At 12.01 hrs., due to
interruptions, House was
adjourned to meet again at
14.00 hrs.

Interruptions started at 14.00
hrs. and continued upto 14.01
hrs. At 14.01 hrs., due to
interruptions, House was
adjourned for the day.

Interruptions started at 11.00
hrs. and continued upto 11.02
hrs. At 11.02 hrs., due to
interruptions, House was
adjourned to meet again at
11.30 hrs.

Due to interruptions, House
was adjourned at 11.34 hrs. to
meet again at 12.00 hrs.

Due to interruptions, House
was adjourned at 12.03 hrs. to
meet again at 14.00 hrs.

Due to interruptions, House
was adjourned at 11.08 hrs. to
meet again at 11.30 hrs.

Interruptions started at 12.04
hrs. and continued upto 12.06
hrs. At 12.06 hrs., due to
interruptions, House was
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4

03.08.2009

04.08.2009

06.08.2009

0

0

0

08

02

06

05

34

34

adjourned to meet again at
12.15 hrs.

Interruptions started at 12.15
hrs. and continued upto 12.17
hrs. Due to interruptions, House
was adjourned at 12.17 hrs. to
meet again at 14.00 hrs.

Due to interruptions, House
was adjourned at 14.11 hrs. to
meet again at 15.00 hrs.

Interruptions started at 11.00
hrs. and continued upto 11.04
hrs. At 11.04 hrs., due to
interruptions, House was
adjourned to meet again at
12.00 hrs.

Due to interruptions, House
was adjourned at 12.18 hrs. to
meet again at 14.00 hrs.

Interruptions started at 14.12
hrs. and continued upto 14.14
hrs. At 14.14 hrs., due to
interruptions, House was
adjourned to meet again at
15.00 hrs.

Interruptions started at 15.17
hrs. and continued upto 15.19
hrs. At 15.19 hrs., due to
interruptions, House was
adjourned for the day.

Interruptions started at 12.24
hrs. and continued upto 12.26
hrs. At 12.26 hrs., due to
interruptions, House was
adjourned to meet again at
13.00 hrs.

Interruptions started at 11.05
hrs. and continued upto 11.08
hrs. At 11.08 hrs., due to
interruptions, House was
adjourned to meet again at
11.30 hrs.
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Interruptions started at 11.37
hrs. and continued upto 11.38
hrs. At 11.38 hrs., due to
interruptions, House was
adjourned to meet again at
12.00 hrs.

Interruptions started at 14.08
hrs. and continued upto 14.10
hrs. At 14.10 hrs., due to
interruptions, House was
adjourned to meet again at
15.00 hrs.

07.08.2009 — 0 36 Due to interruptions, House
was adjourned at 12.24 hrs. to
meet again at 14.00 hrs.

TOTAL 0 43 23 02 23 45

Time calculated on the basis of normal time of the House i.e. from 11 A.M. to 1 P.M. and
from 2 P.M. to 6 P.M.



(vi) Statement indicating matters of urgent public importance raised
(i) after Question Hour and (ii) before adjournment of the House
for the day during Second Session of Fifteenth Lok Sabha

Date Number of Number of Time Taken
matters raised Members who
spoke

H M.
02.07.2009 02 24 0 57
03.07.2009 06 06 0 09
06.07.2009 NIL NIL NIL NIL
07.07.2009 07 08 0 21
08.07.2009 08 09 0 20
09.07.2009 10 10 0 25
10.07.2009 07 07 0 25
13.07.2009 13 16 0 48
14.07.2009 16 20 0 37
15.07.2009 15 39 1 37
16.07.2009 NIL NIL NIL NIL
17.07.2009 11 11 0 37
20.07.2009 12 14 0 30
21.07.2009 18 26 0 42
22.07.2009 14 19 0 48
23.07.2009 12 12 0 20
24.07.2009 19 20 0 56
27.07.2009 18 21 0 42
28.07.2009 17 17 0 27
29.07.2009 16 16 0 23
30.07.2009 19 21 0 40
31.07.2009 NIL NIL NIL NIL
03.08.2009 NIL NIL NIL NIL
04.08.2009 18 22 1 19
06.08.2009 18 20 0 59
07.08.2009 04 04 0 14
TOTAL 280 362 14 16
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17. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS TRANSACTED DURING THE SECOND SESSION

OF FIFTEENTH LOK SABHA
Business Time taken Percentage of the
- total time taken
H. M.
BILLS
(a) Government Bills 18 43 11.55
(b) Private Members’ Bills 04 50 02.98
BUDGETS—
(a) Railway Budget 19 04 11.75
(b) General Budget 50 07 30.90
(c) Budget in respect of State under
President's Rule *02 10 01.33
CALLING ATTENTION NOTICES 02 07 01.30
DISCUSSIONS—
(a) Short Duration Discussions (Rule 193) 17 38 10.88
(b) Discussion under Rule 191 00 02 00.02
MATTERS OF URGENT PUBLIC IMPORTANCE 14 16 08.80
MATTERS UNDER RULE 377 00 20 00.20
MOTIONS—
Motions under Rule 388 00 02 00.02
QUESTIONS 20 00 12.33
RESOLUTIONS—
(a) Statutory Resolutions * —
(b) Private Members’ Resolutions 07 19 04.51
STATEMENTS—
Rule 372 and Direction 73A 01 57 01.21
OTHER MATTERS such as Oath or Affirmation, Papers 03 36 02.22
Laid on the Table, Obituary References, Questions of
Privileges, Points of Order, Personal Explanations etc.
TOTAL 162 11 100

*Joint discussion took place on certain Statutory Resolution [vide Statement No. 13(i), S.No. 1] and
Budget in respect of State under President's Rule [vide Statement No. 6, S.No. (iii)].

Time taken on joint discussion has been shown under Budget in respect of State under President's Rule.
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